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(b) 16,911.

(c) During the special drive in July/ 
August, 1986 all the pending cases from 
West Bengal were disposed off. However, 
we have received some representations 
from the applicants directly and through 
State Government to review their cases 
which were rejected during the special drive. 
Every effort is being made to dispose off 
these cases expeditiously.

Encroachments in Danapur Canton­
ment

6691. SHRI SARFARAZ AHMAD: Will 
the Minister of DEFENCE be pleased to 
state:

(a) whether some citizens encroached 
upon the Government lands of the Danapur 
Cantonment Area;

(b) whether Danapur Cantonment 
Board and Defence Estate Officer, Danapur 
have taken action against the encroachers; 
and

(c) if so, the details thereof?

THE MINISTER OF STATE IN THE 
DEPARTMENT OF DEFENCE PRODUC­
TION & SUPPLIES IN THE MINISTRY OF 
DEFENCE (SHRI CHINTAMANI PANI­
GRAHI): (a) and (b). Yes, Sir.

(c) Of the 554 encroachments on De­
fence land 227 have been removed. Notices 
have been issued in 297 cases and 30 cases 
are pending in Courts.

Special Aid to  Danapur Cantonment

6692. SHRI SARFARAZ AHMAD: Will 
the Minister of DEFENCE be pleased to 
state:

(a) whether Government have granted

special grant-aid to the Danapur Canton* 
ment Board, Bihar from January, 1987 to 15 
February, 1989 for development of the 
Cantonment area; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE 
DEPARTMENT OF DEFENCE PRODUC­
TION & SUPPLIES IN THE MINISTRY OF 
DEFENCE (SHRI CHINTAMANI PANI­
GRAHI): (a) No, Sir.

(b) Does not arise.

Foreign M issionaries

6693. SHRI SYED SHAHABUDDIN: 
Will the Minister of HOME AFFAIRS be 
pleased to state:

(a) the number of foreign missionaries 
in India as on 1 January, 1989;

(b) the number of those who entered 
and left India during 1988; and

(c) break-up of those who were in India 
on January, 1989 by nationality and by relig­
ious denominations, as well as by completed 
years of continuous residence in India?

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS AND MIN­
ISTER OF STATE IN THE MINISTRY OF 
HOME AFFAIR (SHRI P. CHIDAMBARAM):
(a) to(c) Information is being collected and 
will be laid on the Table of the House.

Facts on Demographic Data by States

6694. DR. B.L. SHAILESH: Will the 
Minister of PLANNING be pleased to state:

(a) whether the Science Advisory 
Council to the Prime Minister has in its report 
to the Prime Minister stated that the States




